CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH:sNEW DELHI : -

UAe 2417 of 1993

Dated New Delhi, this the 20th day of May, 1994

Hon'ble Shri J. P. Sharma,Memberiﬁg
Hon 'ble Shri B. Ke 5ingh, Member(A

Inspector Shri Chand No.D-1/36

S/o Shri Bhairon Singh Yadav

R/o A-6/ 01d Police Lines

Delhi(presently posted in

Security Unit of Delhi Police

New Delhi)o se e Applicant

By Advccate: None present
VERSUS

%« The Commissioner of Police,Delhi

Police Headquarters,M.5.0. Building
NEW DELHI1-110002

2 “The Addy ., Commissiongr of Police
CoeleD./5B, DELHI
MSC Building

NEW DELH1—110002 sse Respondents
By Advocate: Ms Maninder Kaur
URDER(Ora1)

Shri Je Pe Sharma,M(J)

The respondents have filed the copy of the order
passed by the Appeliate Authority on 18.5.94 whereby
the appeal preferred by the applicaﬁt has been
re jected. The‘applicant has not assailed the order

passed in the appeal,

2. -S9ince the applicant was not present on 19.5.94

and he is alsg not present to-day to press this
application and he has also not assailed the order };

of the appeal, the application, is therefore dismissed

(B. M Singh) , (Je P. Sharma) : ~
Member(A) 5 © Member (J) :

in default.

dbe




